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The Ministier of Planning, Petroloum
and Chemicaly and Soclal Welfare
(Shrt Asokg Mehta): (a) No, Sir.

(b) to (d). Do not srise,

State Irrigation and Power Minisiers’
Conference at Delld

234 Shri Hem Raj:
Shri Vishwafiath Pandey:
Shri Ram Kishan Gupta:
Shri Dhirendransth:

(b) if so, the main items discussed
and the conclusions arrived at; and

(¢) how they are proposed to be
implemented?

The Minister of Irrigation and
Power (Dr. XK. L. Rao): (a) Yes, Sir.

(b) to (c). A statement is laid on
the Table of the House. [Placed in
Librgry. See No. LT-489/671.

Frocessing of Bidl Tobacoo

*235. Shyi Deven Bem:
Shwi Madhu Lismaye:
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(d) whether Government's attention
has been drawn to the ill-effects of this
order on the quality and sale of Bidis
produced in Bihar; and

(e) if wo, whether Government pro-
pose to direct the said Collectorate to
rescind these orders?

The Minister of State in the Minis-
try of Finance (Shri K. C. Pant): (a)
and (b). Yes, Sir,

(c) Yes, Sir. 1n g few collectorates.

(d) Representation has been raceiv.

eq against the stoppage of reprocess-
ing in warehouses, of processed bidi
tobaccg for separation of dust.

(e) The Collector has since review-
ed his orders and permitted reprocess-
ing of biri tobacco for separation of
dusy in warehouses,

Taking Over or Fimancing of Major
Projects





